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to Question (Stt.)

it et g : W 1 faRw wa
e ant ¥ A= @A wrgar g

12.36 hrs.

STATEMENT RE. CORRECTION OF
ANSWER TO 5.Q. No, 371, Re.
TRANSMITTERS FROM YUGO-
SLAVIA.

The Minister of Information and
Broadcasting (Shrl Raj Babadur): In
reply to the Starred Question No.
371 in the Lok Sabha on the 22nd
November, 1065, the Minister for In-
formation and Broadcasting informed
this House that the formal contract
for the supply and installation of a
1000 kw mw transmitter (comprising
two 500 kw mw units) was signed
with the Yugoslav firm on the 18th
November 1965, There was a slight
error in the date mentioned therein.
The correct date for signing the con-
tract is 17th November, 1965.

Bhri Hari Vishnu Kamath (Hoshan-
gabad): I am constrained to say, Sir,
that this habit of giving wrong ans-
wers and correcting them at lelsure
is growing and proliferating on the
treasury benches. Not g week passes
without such corrections being made
once or twice. This answer was given
by the then Minister of Information
and Broadcasting who is now happily
the Prime Minister. May I know whe-
ther you propose to discountenance
such practice? The Ministers should
be au courant and posted with the cor-
rect information. Who is responsible
for this mistake? Is the Secretary to
the Ministry responsible for giving
the wrong information?

Shri Raj Bahadur: There was only
a slight error in the date.

Shri Harl Vishnu Kamath: But
there is some mistake. By whom was
it made? Is the Minister's Secretariat
responsible? Or was she herself res-
ponsible for giving the wrong answer
and correcting it at leisure?
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Mr. Speaker: Really attem'pts should
be made to avoid mistakes and there
ought not to be frequent occasions for
correcting them. But mistakes do oc-
cur sometimes; there is no wonder in
it. Sometimes there is a mistake and

if it has been corrected, there is no
harm.

Mr. Speaker: Further consideration.

Shri 8. M. Banerjee (Kanpur): I
have a submission to make with your
permission.. ...

Mr. Speaker: Everyone has a sub-
mission, but only interruptions are
made.

Shri §. M. Banerjee: The other day
I requested you, like other members,
that the Labour Minister should make
a statement on the Bombay textile
strike. I would request you to ask
the Labour Minister to make that
statement today.

Mr. Speaker: All right.

12,38 hrs.

MOTION ON THE PRESIDENT'S
ADDRESS—Contd.

Mr. Speaker: The House will now
take up further consideration of the
following motion moved by Shri Shiva.
}i Rao S. Deshmukh and seconded by
Pandit J. P. Jyotishi on the 21st Feb-
ruary 1066, namely:—

“That an Address be presented
to the President in the following
terms:—

‘That the Members of Lok Sabha
assembled in this Session are deeply
grateful to the President for the
Address which he has been pleased
to deliver to both Houses of Par-
liament assembled together on the
14th February 1968"."

Out of 20 hours, 17 hours and 5
minutes have been taken and 2 hours
and 55 minutes remain. It is now 1240
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and we shall adjourn at 4.30. I have
received a very interesting and amus-
ing letter from Dr. Chandak. He says
he has been a very quite member and
he has not got an opportuaity to
speak. 1 would certainly like to give
him an opportunity. The Prime Mi-
nister would not be able to finish her
reply....,

Bhri Harl Vishnu Kamath (Hoshan-
gabad): Let her reply tomorrow.

Mr. Speaker: All right we will con-
tinug upto 4:30 with this and members
will speak. The Prime Minister will
reply tomorrow.

Shri Malaichami may continue his
speech.

Shri M. Malaichami (Periyukulam):
Sir, 1n continuation of my speech dny
hefore yesterday, when I said that the
government was able to tide over tne
‘food crisis by pursuing a Vvigorous
policy of intense procurement, ration-
ing and judicious distribution and im-
port, I would like to say that in the
case of procurement and rationing,
the civil supply authorities are aqot
discharging their duties efficiently and
in a manner that will help to tackle
the problem successfully. The admi-
nistration should be streamlined to
eradicate corruptica and to ensure
better service from the personnel.

At present when the zonal system
1 being much criticised, 1 would like
1o offer one suggestion to tackle the
problem of proper distribution. We
must have a aational levy system
throughout the country. Wherever
there is surplus production and avai-
lubility of foodgrains, It must be pro-
cured on a levy system and distribu-
tion should be arranged by rationig
1t in urban areas and cities with a
big population.

In the semi-urban areas and rural
areas fair price shops should be start-
ed so that the scarcity in the semi-
urban areas could be tackled by pro-
viding foodgrains through these fair
price shopy at reasomable prices. This
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will help the poor sections of the
prople in the covatry to get their re-
quirements of foodgrains a! reasonable
prices even during scarcity times and
off-seasons. At the same timc, people
in the urban arcas will also be getting
their requiremenis  of  foodgralns
througk 1ationing. Therefure, to have
control over disliibution the Govern-
meni must have sume stock with them
which could be done by adopting the
levy system on a national scale,

To increase production of foodgrains
much headway has to be made in the
utilisation of irrigation noleatial. At
presenl only 40 per cent of the iffi-
gation potential is being utilised. 43
million acres of cultivable land is lef
uncultivated  Steps must be taken
to fully utilise the jrrigution poten-
tial and bring the cultivable Jland
under cultivation, Steps should ulso
be taken to allot such lands to land-
less agriculturists in blocks and to
bring them under cultivation.

1 hkoow of @ medium jrrigation
scheme in my constituency which
when taken up will glve immediate
results to irrigate about 4000 mcres of
land which is now rain-fed. The
Suthuparai-Kuppamparaj scheme is
pending sanction of the Planning Com-
mission. Clearance is to be given
immediately so that the 4000 acres
could be brought under irrigation to
increase food production.

Then, there are inter-State river
schemes which on account of differen-
ces between the Stiates in thelr ap-
proach are found to be difficult of im-
plementation. For example, the Kottar
scheme sponsored by the Madras
State to utilise the waters of Kerala
State is stil]l pending implementation
on account of the differences of opi-
nion betwean the two States. Such
difficulties must be overcome and the
Centre should evolve a co-ordinated
scheme to utilise the water resources
of the country on & mationa] scale and
to make the utilisation of water om
& rational basis. Efective steps must
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be immediately taken by the Cenire
to avoid such lag in the utilisation of
water and see that the water resour-
ces of the country are effectively utl-
lised.

1244 hrs,

[Snr1 P, K. DEo in the Chair]

To tap subsoi]l water more wells
must be sunk and pump-sets install-
ed. To work increased pump-sets,
there must be adequate power supply
and more therma)l plants must be es-
tablished in addition to the hydro-
electric plants which could not be de-
pended upon in times of drought as
this year,

In this connection, I would request
that the Kalpakam Atomic plant in
Madras and the Tuticorin thermal
plant should be taken up immediate-
ly, instead of penalising the State for
cfficiency and economic utilisation.

st gEW W wwTa  (dET)
# mq & syEeq wEgar §, 9 9
g A}

Mr, Chalrman: The hon, Member
may kindly resume his seat. The bell
ie baing rung. .. Now there is quorum.
He might continue his speech.

Shri M. Malaichami: Experts say
that 100 million tons of millets could
beg produced in 2§ million acrea, This
is possible only if agriculture is
modernised and for modernisation it
needs a scientific approach. Pro-
grammes like soil-testing and schemes
{or prevention of soi] erosion which
help in inreasing production should
be carried out throughout the country.
Instead of devoting attention only on
chemical fertilizers, atlention must
also be bestowed on farm yard
‘manure, compost and green no

Power tillers and small tractors
should be produced in the country to
meet the demand of the agriculturists.
Spare parts for the existing tractors
must algo be made available through
the State Trading Corporation,

There is much talk of using im-
proved seeds but they are not supplied
lo the agriculturists in adequate
quantjties. Some experts say that
exotic seeds result in doubling the
yield. Government should pay atten-
tion to the various suggestions made
by experts about the suitability of
particular seeds for particular soils
and supply the varieties required by
the agriculturists so that the
maximum yield could be obtained
from the land,

Then, availability of credit to the
agriculturists also needs special atten-
tion on the part of the Government.
Most of the agriculturists are indebt-
ed and they are not able to secure
credit for carrying on their agricul-
tural operations like purchase of
improved seeds or fertilizer. So, an
effective policy should be evolved by
the Centre for providing credit facili-
lies to the agriculturists

Payment of a remunerative price
for the produce is one of the other
most important requirements for
increase in farm production. BSuppose
an industrialist finds that his pro-
ducts are not getting a good price;
he wil] immediately switch on to the
production of some other item. But
the agriculturist has no such option.
Whether there is profit or not, whether
he is able to maintain his family with
the income from agriculture or not,
whether it is self-supporting or not,
he cannot give up agriculture, Sup-
pose all the agriculturigta decide to
give up agriculture and take to indus-
try, we can very easily imagine the

As they are equally effective to fer-
tilize the soil, they should be used
extensively depending upon the
nature and fertility of the lamd,

quences of such a step for the
eol.l.ntry To evoid such a smituation
we must pay a remunerative price to
the agriculturist so that he will have
the confidence that his problem and
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difficulties are recognised by the
Government and that he will get a
fair deal from the Government. The
creation of such confidence in the
agriculturists is wvery necessary for
increased production amd that com-
fidence can be created only if we give
them a remunerative price for their
produce,

Then, unlike industry, agriculture
has to face some risks. The sgricul-
turist is a victim of the vagaries of
the monsgon, If there is either
drought or too much of rainfall, or
rainfall at the improper time, his
crops are affected. Therefore, in
order to cover such risks now faced

by the agriculturists, Government
must initiate some crop insurance
scheme.

One more point of equal importance
ig the efficiency of agricultural re-
search to combat disease and evolve
improved hybrids which will help
improve production. Cardamom is a
foreign exchange earning commodity.
It is grown in Kerala, Mysore and
Muadras States, The plant is affected
by a virus called “Kattai" which at
present could be eradicated only by
uprooting the plant. Big estates are
subjected to this disease resulting in
cvomplete destruction. So far mno
remedy has been found and research
has not come to the rescue of the
planters. This situation must be over-
come and the present system of agri-
cultural research carried on in the
country must be Dbifurcated into
fundamental research and applied
research. The fundamental research
part of it must be assigned to the
Centre and the Commodity boards
and applied research must be entrust-
ed to the States. By Improving the
standard of research and enabling the
agriculturist to get the benefit of re-
search, it would be possible to safe-
guard the interests of agriculturists
and improve production as also
improve exports to earn the much-
needed foreign exchange, If agricul-
ture is iImproved, then only the requi-
site raw material for industria] deve-
lopment &and the foreign exchange
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required
secured.

for the country could be

1 would like to maka one more
suggestion at this moment. The Gov-
ernment ia having a proposal to insta]
the statues of leaders of all-India
eminenca in our capital eity. It
would be better if leaders of eminence
from el] States are also recognised.
To impress that due representation
to the various States and regions of
the country is given, statues of
leaders must be installed after pro-
per sclectiun,

With thesc words, I conclude.

st wive (fawargr) . awmfa
AEIT, FTH TAET FA 6 = WA

wft e farew wrwer - woftey 3 e
g

ot whie ;£ wg w1 A iy
@ & 1 wgralEw TofdE wgfew AL .

ot gew war WA (¥aTw)
awrafa wgrm, & g £ sgreay wear
E | gTIE i wwgfa Aadt ko
Mr. Chairman: The bell is being
rung. . . . Now there is quorum. The
hon. Member may continue his speech.

< wiww : Softie waie & T T
%o wzard 9 39 &4 qEAdi 97
o O oy o a9 ¥ o woe
Aifaat wfe o oem w1 weeht g
] e } o g seteda e
L

™ §8 WA ¥ gw W
efsoé % & ok & 1 srww A avfwerr
# gw wr wrwawr fwar o ek gf
W ¥ g A mawT qgwr o e
Q AT & g e KW ey
%1 vo wErk § wrored. & o qw,
v ot ged W ofewr fen k
WAt e At A favs mog. i wrm
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[+ =t
&1 71 Fa far @, W fine & gfan
# 73 frar fzar & B wred 4fas 3%
T & &frF & 37 o afs gw o ¥
at ag wafa afi dom A F A A
ag fean faar & s & 503 gox & fag
a9 g9 37 1 gaw dq §

gart weAT ag § 99 fF gwrt o
fya gg™ wAY F@WEIT AT AT G
WY ¥ aTUEE ¥ o7 £ Qi faar
S I HITAAATTH WA K EqTYAT
& q@ Jar fzar § 1 @zt w1 T=i
ATeRT AT T IFT & ) Afew O
wyaT & § i Fg aw arwer oA
1 T § 74 FAW A de 1 @Y
2 e fomy 1 9 gWTR g0 TiEY oY
& givw favarar fira a1 W1 wramdy #7
rarE ¥ guTay artan foar ar W g
w7 o1 s gew ofeds & ago &
aTd B gt §, I F WY qE OF AT
STHTOT § 1 T W AT H g A g
o fear s oifeem & a9 gorar
Aardae g aq s afeem 3
X AT AT Y o A e | A
w9« g W wrew gy g W7 ghvar ¥
ot & o 0w w1 aew for e aarf &
wad g T G, 7T ¥ wHe Ay §
W g aa T s wE
Hazwrafe s A AT TR
firet ww & e wrgré W€ afa ag
¢ wael W g w0 A, A nheeT
=1 ¥t gEw TFEdT T /1 ag W A
¥ f TR gt i g aTe R O
w, gawiET #% 1 & qwwar § fs el
o 3 7 b g A O & w9
A w wifw A JfeFow g w1 o
T R AT IR WS
W & wEwT i I A 9% e fra
fir ag Forerr amaslt §, et fgmmamsr
g w% & g # et qga & wg
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HT T3 g & WK wfw & aww
wfer & aftor F P AT wH §

wieet ot faar o g wew
w®] 1 38 fAadfi® &, Jmget ¥, g4 9,
wwT & famer @ YT arolt & wyz )
A7 T o ¥ Froor gt A fegmm
& wTrEl A & Wi 97 e
AT & #1 &1 AYa1 {17 arowy oy
T & ATAAT WL gt &1 afy
fear | et o wnfem & werr gorrdy
W TONIEE a9 ¢ 01 ¥E Kae
firgeam YT aifwear # &Y i afew
#are & fag wmiwr &1 a1 &@e g,
HHTL & AR F1 TONEWA FT Q|
TYT § WA qEEl A AT Wy
¥ ®t &, w9F gwe frmr g W
I faoeoe @ fRar o @ o
T wlt T} e oAz W § e
e & §I9 g o AT
THIE AT § TH T & O EATRRTY
& @ma, srTforsaT & AT QW@ ST
nfed 1 &% a7 F wimr s Ay
& qifeear it o 4T §am=Tr 21T
sraTforeaT & /19 QU FLT | F1 AT
sntrdmm o S w ¥ s
T g & | AT IF K FAariear g,
fAa Ry TR EIH
g 7w e § fe s Rt ot
Y qX "qTFR 7 €1 9y | AfFAag
Tt dardr 9 frd < Wt § 1 ame
TN T g worew TE) § e g ol
gtz &, woet <o 1 gfee & SR @
T | TAT 9T g gAwT S & § W
grtama w1 wfes & wfasag s¢
T g

[T g, gE ara frdw i
Foarg ¥ § ) fRwAfr S erw §
wk ot & i g e SEwC o A
s feemar | ar oy W i o
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FE ¥ §9 74T A IImAr Afew &
qe g s st agar g forg fadw
Atfa & sqrear aidgt 1 7 i< ofem
AL 1T A€ & W s wraa
® gTA-AIE ¥, I A6 G qagd
ST Hat A FY, 77 T[T AT FAEHC
ae A ¥ A¥x wray o | (oo Aifa
e 7ar & e g wifager wg-oftaw
agd § 1 gAG ¥ mwalos gaet §
B9 RETAT FAT AL WA 7 gw feelt
w1 gy A §, T & fgwr @
AT £, AT AT A A qw
AT F AfEmmr s Ay W
afgar gadY 17 &7 faze A7 1 gwat
# 7 o qar fada Atfa & gn ot a3
A1 & i ganR syew w wearw e §
YT AT TET H ST FRCH OF AT
1T w1 S1¥ T ML AT gars faw
& wre & wor o wg e ag fadw
A¥fer gurl waqE §, 39 & 1 g9 fer
wz & wifae grar g wed AT o
43 9T W T F AAT A9 qIA KT
g & & wgaT g

f wgm f& q¢ gwrQr fadw Hife
§ fore & U7 ¥ WA AT W UG
g P § 1 3w @ w1 T Tarar gl
o Ffm I 1 Wa
@ & st @< fadw Aify o @
qEat § | AT A qeeTar wnfgg
W eH) w1 & guda F@E

stam, @O wwafes T §
qrE gL W grafes wifew
Afr & o= T 1 oF aw AT §W
tud § fr gara QYaifre faer forg
afcern ¥ grar wrfed ag ad @ @1 }
9 ¥\rT AR g wear ar
Tqr & 1 39 # foraet (oY aTe dvea i
wAT wfye ag T o @y § 1 FemRA
W T 1 7R g dwd 1 Afe gEdt
ATH AW 6 AT, o W FeaR W
apd o yrrwgwa § 1« & QF ary W
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& wgT AEW wifs gw ¥ gy Ffeaw
d 4T W1 qgdE Az OFT g TFTORT
X T FT W § 91T TF GHEGE!
AT w7 WY fors agr aga fear ma,
K f fr et Y@ e e i
a7 §o il ¥ gTq 7 5% w7 Aiew
AT, TE A0 WS ALY &1 A%AT § |
oy e § e qat 1 frwrwra ga avs &
g qifar fo 2z 1A IEm & A Ew
g wfargmra ger simwn g ?
FOTT e 3% § R 8 e & e
T X gwrr w1 fAfr ¢ ot gwe-
crgEna ¥ Aed g1, 79 A0 g
Fgraw g, g7 fedt ww # 9 v
gy, dfoefaem gw 7gr Tl gw
gwfaew & qwdt §  AfeT et
TETT 71 Iafew gwfaen o g7 Tt
AT | AT ATt et o1 gy &
¥ A AT FH AT & ga 7 wifgw
T AT, T WY g7 TET Ted | TET AT
a¢ Wt wgd 4 & g % g9 & W
gt #1 qETfavy At arar wifey o At
qaTe ¢ § o 30T wEi S A
T ATT ¥ g1 e o #, @2 O |t
1 ¥ ®TH FT0 TG § FH w7 o
e fadr oY xw ¥ for aga et s
&7 EAt B U gy § v fow 1
TAg ¥ TS ATT AT FTH FC AT ST
gor O =wmag Ew At s
gwa | amdfan ofafa wenfe @t
afemgromit & fx foow & w¢
s afl sxawa § ) a1 f ag wmEm
g e ograro w0 omR e w1 d,
& ol A =TT ey & W awe
I wawfaw 4, a1 Q@A 2 A1
JqmeR  fY, 9T sgafan qfa
gfs 7 GA W TR YT T%AT §
grafs A w1 G GiE guOE
w1 w9 w1 qer far

WW AAA A A gaA ®
TARANT | 18 W I oAy oaR
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[+ amvzs]
A3 w9 % oA ¢, W EH gw
@Az gr §1 ¥ W IW AT
TR v fF o9 & A qw
sgrEAcAT aq | Afwq guia # amr
#fF g9 avta, smws AWl &
ag g W & fr g ere gd oo
HITEr WA AT AAMAT 9 @
%1 ag feafr aga wedt agl &
qau FFTEA T gh wfaF T wfew
AT 3 AT wrreasa &) Afww g
77 #fF @& &7 ImTEA T@ RY 7
FUA qgy qrak dew oqad & .

aarafa
Frfam

ot wirw . FToFTE qiw faAz
o ¥ A

|flay © 9F &y

#frs 2981 wroEr gEer fman
frgar wifgn ag T faw @i
T Fr Ie4TRA AGAT AT ¥ ATE
1 IAIEA AGAT  WTAEF |
TATEE WEWT A I TR =4y fawman
B AT gw fRTAT W HIA owERw
gFzsr 77 &, forrerr e g o
7a Qar s ¥ fE aw 66 aodz
gofgw Faw &4t 1 Y JamEAd
W A AT K, R OETR E), W
gars @1, i g, A o gm
T7%7 § T G @fr wEr Fe
% oY Ay o5 AT A wETET R 1 o
F oW wiacE o gF wfew @
wfgws samm 31 &) &fe I O
farra § i aft sTace Tgm saim
w AMaEed #1 g U% HAr
Fir o1t Fowe & o ¥ wwar }
#fer ax ow am wfy 5 (afguw
Ffem aT iz A w4, a W afes
Xt Aft wAAR AWIAR U EH
I8 At w1 WA oarer aff §
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sfaq #wighr fragw wom s ot
%1 oF o) wuwar wfgn, afew
W ww = fw oo
¥ foq s qU A @& § g g
FRdt  ® aTE A | 3 e
wrawEat § |

oY gww W wBMa . AAAT
maefr aga; % g9 W wew
W@ N orgfa wr A ma
a7 A6 |

Mr. Chairman: There is quorum in
the House.

st gew WX wwA™ g
R, negfr STW ¥ ga
g ot aw wT w1 U g
& NN % st o fvopw
feed = @ femm o gt AW
# go A ¥ gro o wORTT
gra gy fawmr wropem @
an & & qwd go AWEA wET
TETE ' A d e oow
gafws qust war e, gET oael
gt W ared fg @ g et
sl o S wet & & wfeww
aopa & &1 Fwelt & & gy wgar
fs wuar ¥ eqm 9T gegq @ A9
9T UANTNT #, Wy g E7 wrer
§ wTo ¥ OSTAE aaT e E
v fgt ¥ g

Fg AF g AT ¥ ogwa §
fe wfafen dar e won fs qew
wfagi  ¥Fzara AEvRIT gEAT W
o @ ) TEEem kAT 9T g Y
Hoqgr d e w1 wigdw gur
gt ¥ AGET A qg WEOA T4
fapar o fin ag S aew wT Rt &
a7 s e wea fem wgg
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agt wrAT Tl g yEvy 9 fEar
Afer s gmka fadl ¥ @
feeelt # ATy qew W foy o
IFH ¥XF I 17 W fear fw aw
a1 wifge MawT A &0
ma frm o Oz = wETE R
N osrfErafifs m & fe gw
ag W sa Ay AT Rag Fgw
g f5 ¥ ¥ gewT qaw
dfagt Fwovdw qr we ae ¢
I& T WaAAw At g oqE
a7 ¢fe Teufa A q v W F
Tt 1 I AE R aw owd
et smrargal ¥ wye & fr eee
™M 97wl FEATA % TR P
®HIA P 9T RAEd @@ g e
TR A T AN genT dm
B2 ardT 1 feeet wmg fom foew
6, 7 arg Oor Haw @ gf &
fer srow Aag a7 oft &1 W7
FrwTe gak o wqi ey Ay 3 7
ferE & ot gyl ¥ gwAw §
g ¥ wEr ¥ gas e
Y EREH FTH oAl ¥ A7 @ A WY
foerd Grere 350 mogr AWV
oF gu | W gETT FY AT wzAmW
ANE @ A T K

Shrl N. Sreekamtap Nalr (Quilon):
There is no quorum in the House.

Mr. Chalrman: The bell is being
rung—mow there is quorum.

o} e W wowT - FETT -
arfendi ) fadiy A W ¥ femy w0
wid wa fagrr ax d fe A
wnt & qfg el | aga & AW
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f& qumar T TR
I FORT
Iy izt §, =ofal s

fee qaH A% TR gEU #
@ § Keamar g 5 ww www
AW TR gL SRS e
§ 99 9T A GOETTEY A day

fem forgr § W q9AT ORI K1 AWH
¥ fag femrd fgom w97 w
wre fadm v £

Hem w1 OF TR AAT Ay
B 1 T & O oW weAeT st o
&7 grer A & =T TR
TN THET FHAT GUT AT AT 09 fir
T g Azl W sfeE e
ot qafey 97 97 @y grer empaA
amwr I firoeme fer o k-
e adem foor fe o« fiem
wrer & ow fxfe g1 wogww gm
¥A W IWEM gwmEd A am
=g AW Ay o §) oo
v fedt & dm g feee gw a0
wat vy fem At o gfew w0
fawn femy fe €& gron sAE O
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o wigs dar s & 65«1 ogw Ay
Qi & 47 IAR 1T O qrer T

adt gury el ot oA g 9T
T A g A A Wiy Ay ¥ ) A
¥ 9% 98IgT WE FT TCTE T WA
T3 & 1 T ¥+ qut @ fe agrgoeg
w1 gaifa a7 g1 #1 faa war § gafag
IFA "o g amw fram W
wg fzar fe & af w1 o | WX
gart wy & fax agh o o gw
T & 99 €q0T 9T oA § {HC WA
£ TER A 91X W A e
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T 7 foar | v & goat § @ woee
¥ o fv woA fagrea 9¢ gt wew 2
7g wredt St FY qoq Agr awg &
forr afcfeafaat & g€ a0 & ant ¥
gt ag & oty wTA F fwT AW
7§ & 7 WY o ®7 g At FeT
WAF TF F AT H wAF A g
F1 faet € 1 T Oy qur mar §
wredt St & orr A & g o freor
v four ar &1 3w &1 e e wiw
st vk fF 90 & w1 oar 7 Afe
TH FT FTEIT FT JIT § F1E HAGHF
I 7Y wrar | g arw § ag wasT
argar § 5 fom awg et o o
e 7gi o g A v F A Wy
AT g GAAE F A WRA G A
't qgr fagq m, Jr guA-ngT T
fer 3% I T w41, 93 AR
¥ WX qATA €W AR § AT FT
7zq &1 @ wifgy 7 o Aw AT
ST ® AET iR fF IEE FET
OAF TEIT FT GFT TEH AWT HF GH
& 5w A g sraraady ot et
fag ®YT sgror agT 9T W @
gw wifs & qugw & gw mis &1 aF
s EfFfMamae gy 8 &
g wife =gy & fox o gif wifwsna
GE TH, 24 S GeAT ) T W AT
0 & Wt o foag gw & @r@
gg AT ATy 9T fF g wifa Wk
€ ¥ T I % aos famg 9
w ot a¥ fr wg 9T & wor
et W@ ogew 61 oy § 7 oS
ww ¥ #F qar ww @r § o
»¥ oF gEt & fro¥ & Yer @
ot g ? w3 o qr Ame
# o g g€ g wwogw Wl ¥
g §
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uF I & oA & wrer §owgAr
TEAr g | aeere IEE art § dhp
an & faog «ff < orf & 1| FOwER
Ft wATw FEA AT SAALAT F IR
nFIT Y | G Avar v g wnfEd,
% /gt gl § 5 v
FqTET AFEAT Y o 1 gE-gEY
FrAAT 7Y, TT AL @79, S T AT
FMT WT FWARFTO ®1 A AT 97
arz et wifad, fog ¥ w1 & =7
IqTET WA dXT FT AH | W9 @
z F, drw 2 &, AT ope oy 3—
ag & oft 1| IF o aF A Y
i, 3T W Ad @ AwEr §
qrft gC oMg T & &R F AT W
# oF o wow "X § e o
qrfr ey mrar # e ¥ fear A,
garafr wira, q# dar T § fe
¥ 7 a7 AT w7 ¥ I oY gEry
FEEgT AWTA ZN )

ﬁ-ﬂ!
3
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& ox arr WY wEE A
we ¥ 7z fararz ot ¥, forer ot frcndt
o ¥ agi fewre T, feft f g X
Ia% Azw Tt fad, o & v oed
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R T A ag A R wEd § e
wiew ardf vt &, wg I §, wig 0
o W1 Y 1 AT awiaer & e
ey a 7dt & 1 wrw facifuat S
oot ITE @A w1 GfgerT g, g
FART WM §, JEE ®TETT 9 BN
A1 AT 3 §, wfewr O ¥ aw
wgeT weat § o g ) oY & g
#rz 7Y fal wid | ATET o o
oY, qure &4t ww AW I A AN
I ¢ fr 7g 97 w1 AT w1 s
&R oft g & 7gt or wt § oy g I
X [ GETET 9T T w0 fow &
o wRWY § {5 g% Wi o T aT |

Bhri Abdul Ghanli Goml (Jammu
and Kashmir): While supporting the
motion on the President's Address,
which has been under discussion for
the last three or four days, I am
happy to say that the President has
given a picture of the mind of the
nation, Of course, the Address seems
to be a very brief one, but if we in-
terpret it and read between the lines,
we find so many things in it.

While discusaing about the foreign
poliey, the first issue he has placed
before us is the mainienance of peace
nationally and internationally, During
the last year, particularly, we had
surprising incidents througout the
country, On the one hand, we had
the food shortage. On the other, ex-
ternally, we had en aggression by
Pakistan. While some States parti-
cularly in the south were subjected to
extreme difficulties in regard to food,
we In the border areas, particularly
in the Punjab and Jammu and Kash-
mir have suffered a lot due to the
provocation from Pakistan and the
armed aggression by Pakistan on our
borders.

The people from Jammu and Kash-
mir and Punjab and 'West Bengal also
had repeatedly warned the Govern-
ment about the intentions of Pakis-
tan, but I personally feel very sorry
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that no particular attention wag given
lo the western side, especially the
borders of Jammu angd Kashmir and
Punjab. .

President's

In this age, to talk of infiltrators
cvoming into towns and devastating civil
life and disturbing the civil adminis-
tration is something very intriguing.
If a nation so strong cannot defend its
horders, then it does not deserve to
be called a strong nation in the world
these days.

| g WA weny
AT R

or-gfe

Mr. Chairman: The hon, Member
Shri Abdul Ghani Goni may resume
his seat for & while. There is no
quorum, The bell is being rung——

Now, there is guorum. Shri Abdul
Ghani Goni may mnow resume his
speech.

Shri Abdul Ghanl Gomi: 1 was dis-
cussing about border defence. It is
very easy to say thal some infiltrators
hag come across the borders. But we
people who are directly concerned,
on the borders particularly of Jammu
and Kashmir end Punjab know the
effects of this infiltration and the
violation of our borders. The coun-
try's defence is the primary duty of
any government to whichever party it
may belong. If our borders are not
strong, then automatically our so-
vereignty and our independence are in
danger.

This kind of crossing over the
borders is something unheard of in
other countries, 1 have read some
articles about border defence, and I
find that anybody crossing the border
without a walid licence or who goes
there in an unauthorised way goes
straightway to the ‘poles’. Such are
the defence arrangements in  other
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countries. But I do not know why in
India this border defence particularly
is not attended to. The people outside
must be laughing that the country has
such a weak defence that hundreds
and thousands of people, fully armed,
could comu into the cities and disturb
the civil life and devastate the civil
administration, After this aggression,
we know the effects we have had in
Jammu and Kashmir. 1 know how
the people had to face the aggression,
and how they were displaced and had
to move from place to place. Inter-
nally also, I claim that no good
arrangements were made for those
evicted frem the border areas or dis-
placed frim our own arems due to
the Army movement. These things
exhibit a very sorry state of affairs.
Now, all »f a sudden we withdraw
from all our posts. Particularly,
when we claim and we declare that
some areas liberated from the occupied
areas belong to us, when we say, for
instance, that Haji Pir belongs to us
and other areas belong to us, I do
not know how we silently and mildly
withdraw uvur forces even from those
areas; we people find it very difficult
to judge ine policies of the Central
Governmeit. On the one hand, we
claim thal Kashmir as a whole is a
part of the country and is part of
India, not unly the Kashmir which is
on this side of the cease-fire line but
the Kashmir which iz on the other
side of the cease-fire line. But today
we comptomise again. 1 find from
the paperg that our delegation is
again goirg to Rawalpindi. I have
read the statements of our Foreign
Minister aad Commerce Minister that
some ecoromic problems and other
such problems are going to be dis-
cussed. They may discuss any thing.
We want peace. We do not want war.
The whole nation is a well-wisher of
the Pakistani people. We do not want
to harm them. But tell us, for god's
sake, why do you compromise things?
You compromised once with the
League ang partitioned the country.
You have compromised again and now
vyou are going o compromise again.
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Has the Central Government any de-
finite policy in this matter? The
nation should be told about it.

I would request the leader of our
dejegation which is going to West
Pakistan to tell them frankly—for-
tunately he is here now—that ‘we do
not want to talk to you on the Kashmir
issue in future, Kashmir is India, &
part of India.’

Shri Muthyal Ruo (Mahbubnagar):
India is Kashmir,

Bhri Abdul Ghant Gonl: India is
Kashmir. If there are any barriers
between Jammu and Kashmir and
India now, let us remove them also.
Last time, I talked abuut the abroga-
tion of art. 370. Why should art. 370
be there now? It was a demand we
made sometime ago on behalf of
Jammu and Kashmir, Jammu end
Kashmir wag backward because it was
ruled by one man. It nceded special
attention. But for the last 18 years
we have seen thal the Centre has not
paid that due attention to the develop-
ment of Kashmir, a most backward
Btate in the country, There is no Cen-
tral project there. May I know why
this discriminatory treatment to Kash-
mir? There was a time when we
wanted some speclal status; there was
a time when we wanted some speclal
safeguards, With that we have
gradually come nearer. But still our
demand is there. The time has come
for the abrogation of ariicle 370.
The State Constitution should also be

scrapped . . .

Shri Sham Lal Baraf (Jammu and
Kashmir): The sooner the better.

Shri Abdul Ghanli Gonl:........50
that the Kashmir people know that it
is 'ndia and that they have to pro-
gress as other States of India are pro-
gressing.

So 1 would request the External
Affairs Minister 1o take this step ex-
ternally and tell Pakistan that we will
not talk to them about Kashmir;
rather we should demand of them that
they vacate the occupied part of

2562 (Ai) LS—6.
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Kashmir ang restore It to us. All the
Pakistani forees, whether regular or
irregular, should be withdrawn from
that part, so that the territorial
sovereignty of Jammu and Kashmir is
restored as it obtained en 15 Aupit
1D4T7.

it vy fowd (X)) @ ww AT
T FTR & 91T 7 g aitrg gt
TT@EE N

Shri Abdul Ghani Gonl: For this
we have arguments. In Jammu and
Kushmir, we have an Assembly, We
drafted a Constitukion under the
direction of Pastinment. We have got
25 seats reserved for those people in
that part, They have not so
far benefited. Bo Sardar Swaran
Singh should take this up so thet
those people are enabled to attend
our Assembly, so that our full Assem-
bly comes into existence and the
territorial sovereignty of Jammu and
Kashmir is restored.

Ome thing 1 would like to impress
upon ihe members of this House,
Kashmir is a flower garden of India,
It is the beauty of India. If, God
forbid, something is hidden in the
Tashkent wgreememt, if there is
something not openly declared in the
Tashkent sccord, and ff we lose a part
of Kashmir, I am sure this country
will be doomed and this country will
not remain a solid integrated country
without that beauty. So I would
request that steps be taken in auth &
manner tlat nol only Pakistan but
other foreign countries also, parti-
cularly western countries, know
about our stand. T am happy that
our External Affairs Ministry has
done well o some extent, not fully,
Thes have argued the case and now
we understand that the western
powers understand our point of view.
They know that India is very parti-
cular about Kashmir now. Furmerly,
some business guys, some capitalists
used to visit America and tell
Washingloa ‘We are not so much
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interested in Kashmir’. But our
recent rep’y to Pakistan's aggression
and our firm stand in foreign coun-
tries have made them come to the
conclusion that India means business
about Kashmir now. This stand
should continue. I know Sardar
Swaran Singh personally. He is a
very mild person, listens to every-
body and then he does things accord-
ing to his own tastes,

" There is one thing on which I must
congratulate the House and Govern-
ment. This time some steps, con-
crete steps, are taken towards the
emotional and constructive integration
of Kashmir. For instance, the Rail-
way Ministry deserves congratula-
tions. For the first time, Kashmir
will be put on the railway map of
India. From Kathua to Pathankot,
we have got a railway; it is only a
few miles. I would request the Minis-
try that this railway line should be
extended upto Jammu at least, and
within a few years; it should not take
another 15 years. Formerly, we had
o railway line upto Jammu. But for
the last 18 years, there has been no
railway connection; there has been
only one road from Jammu to Pathan-
kot. Those Members who have wvisit-
ed that area know ii§ vulnerability to
Pakistan's aggression, We pointed
this out. But nobody listened to us.
So 1 request—our Members from that
State have represented this matter—
that an alternate road should be con-
structed connecting Chamt in Hima-
chal Pradesh with Bhadarwa, (Doda
district). With only one road, the
Jammu-Pathankot road, our communi-
cations were disrupted and dislocated.
as a result of which we suffered a
lot, economically and otherwise.

So, as I said, the railway line should
be extended. This will alse promote
emotional integration, It will also be
an earnest of our intentions, that
India means business about Kashmir,

While on this point, I would repeat
what I said about the lack of central
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schemes in Kashmir. There is no
central scheme sponsored there,

Kashmir is called ‘Switzerland of the

East. How much has it progressed
economically? That can be judged by
seeing how many development pro-
jects have been started there. As 1
said, there has been no central scheme
% far there, although it has great
potentialities for such  schemes.
Foreign experis were sent to Kash-
mir. They surveyed the whole area.
They have suggested so many
schemes, extraction of coal, extraction
of gas, manufacture of saffron, drugs,
ete. But nothing has been done. All
the reports are filed somewhere 1n
the secretariat offices. I do not know
what has happened to those reports

I am happy that the country has
for the first time taken up the issue
of infiltration or transgression of
ceasefire line as a national issue, For
the last 18 years, we have been sub-
jected to infilirations and cease-fire
violations; nobody cared, But this
time, the nation as a whole rose as
one man and stood against it. We
bow our head to our jawans who
have given a fitling reply to the in-
vaders and covered themselves with
glory in the process. Our people took
it as an insult to the whole nation.

I read a statement recently by
Sardar Swaran Singh in which he
said that any attack on Kashmir will
be an attack on Indin. He should
stick to that now and in future.

Shri Hari Vishnu Kamath: It goes
without saying, as it is an integral
part of India

Shri Abdul Ghanl Gonl: The policy
of peace should not come in the way
of this stand of ours. Peace does not
mean bowing before the invader. It
means defence of one’s territory and
sovereignty,

Shri Hari Vishnu Eamath:
with honour.

Shri Abdul Ghani Goni: When we
falk of Kashmir as an integral part

Peace
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of India, there are also some obliga-
tions cast on us, namely to look to
the difficulties and necessities of the
people there. Our refugees, about
1,20,000 of them, are at this time just
in open camps, They want to be
immediately rehabilitated. Now we
have got the Chhamb area back and
efforts at resettlement ghould be pro-
ceeded with, though mobility may not
be easy now. But those who are in
the open grounds as refugees should
be immediately rehabilitated. The
Central Government should gmive the
maximum aid for the rchabilitation
of these people.

Also, in future we must have the
ceasefire line  effectively pguarded.

What I mean is that it should not be

guarded only with lathis and..,
An hon. Member: Pill boxes.

Shri Abdul Ghanl Gonl: . . pill boxes.
The line should be such that nobody
would sttempt to cross it. and any-
body who does so, gets an electric
shock, I mean to say, goes to the ‘poles’.

That sort of defence should be

there.

Shri Hari Vishnu Kamath; Electrifled
barbed wire.

M+, Chalrman: He has already tok-
en 22 minutes.

Shri Abdul Ghani Goni: I will take
ong minute more,

Besides such defence, we want in
Kashmir  constitutional  integration,
The time is ripe for it. With the in-
troduction of the Indian Naltional
Congress into the State, everybody
expects that some good will come out
of it. For that purpose ulso, they
should have an effeclive organisation
there. I do not challenge the PSP,
they also have & right.

Shri Hari Vishno Kamath: | hope

80.

Sh-i Abdul Ghani Goni: But T want
thit this political integratiun should
be in such a manner that all nutional
elements shoulg be brought together
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and there should be political stability
in our State.

oY wws fag (woTr) o owenw
wgraw, fowsr wE faat & aea § weran
Treafy ot & wfx F gerAT & T
i #, I T qEH WE (oA & O wr
&\ ag i am w1 wfwde wroew g,
fReY A Tt ot & g fear 12
T9 fawa feqfaat & gm wife foes
18 791 § gHIT qeqg TIHEATT & 1Y
A & wwa ¥ 1 e e
B XA | W A FY vy o e mife-
w=rr fiegaa & weew wur @A,
g 73 | 9T fawdr 18 a9t § ATATT
arferTT % are Frueg T A T |
qrfears ¥ % & 7 1948 § STWHIT
9 gAar fewr W T TE
wTHE Hud gwr  d@fr  wTedlT ey
IAMAT T | THE A® EAe
st oz qx wir qff AT
*t 9T grfEeT TEErd s
TET AT QW FCAT T W A ZHT
FWHIT § FrHA €7 AOT SIAT W )
fier % 7 farge a1 a1 fis sy
fgrgear & firerr qr, wrwi femgerr
w1 ufew fgem & a1 308 #7 w1
T &2 w1 AT "FAT oy 7 B orfe-
A AT /i 9T S Tr 9 g
gAYt 41 AT T | AR T W e
w98 qr IEF poe e T ot
qwtfamr fear man wtr wy fosg &
TOT | IAE AT GOIEEATA A 5w
N guifsrt g o e
wt frar wv fox fegr &
9% g ofrar § ogeer femr

1341 hrs,
[« sara wxis e gm]

TAH AT FETH AT gOETT 7 G-
frg 7mmr v geeT 37 % garfar
fear st ofr warfean fom mr
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ag frgw A ar a9 fggeam
&< I3 9F WX ¥z T AwfawT
frat | ot qeft o e ot
wAAT W gAY R A wolr o
Wt ATt ST | oY TR T A oRT
T 27 &6 Wi ja wgw fay o
9 3T I IgA gue fear faq
BT AT ¥ oY w7 39 daw
E1 /YT 5T €1 (8 TOF ¥ THALT
frar fr 7% o9 Bz 1T oW A
war= &1 wifgT g1 a4 f# fogeam &
ELICAL LG CERE Vi-collE Bt o
FCHFY & | AMETC 23 fRAT A% T
AA AT FIAT 60 19 o0 offl o A FIfwTW
=t f5 fedt a7z & @ w7 @@
AT WTEAT AT 4T G4 a7 w7 & fore
T 4 fF gd frdt & qord a8 w2
A 7 et Y =our W AT A R
afe mfvears 7 7¢ AWty WA
& @ CE LT 7 oo AN A B
T qd &1 @ fea fs g e
ST ¥ % fau farc § awd fw
aifgeaty worEfEm & fr 0w g
gTHd WA Al ®m | AT 23 fga-
=T w1 3 faow gar | W qg T
ANt & W17 § 5 OF 9% 97 wa@fe
fegam s oifsea & ot w=an
o1, #% & Ta w1, wF" Fwar §
qG7 HFET WWIAT ATEd A AR
frar Zfemr o oifeema w1 7 ag
AMET T 4TH 9T £ TET 9T AT 6T
A% & W7 T g5 § A1 OF qHAT
F1 aFar g "I AT ST | wreEt @
J FYTA AR AFAT AT AT H GHEET
"qa A |t 747 fHar otz wreat 1 AT
AT Hiqd TAFE THA 41T qITA WS
fa7 aF Amak A gar w1 TE
aEE fiarfs s atm A & s
FrEgm #1 §E, wrf A9 aw
A % | Afer waw # fagg @
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fe 10 arle w1 ag swc  fieht
s wga wiga w1 sqafa gf Wik o
e fear WX g% Wor weer
Fawtar gt | dfET g ETw A wv g
f gaTt wreelt oY ¥ woAT ®TH Q@
fora afr wrreat oft ®7 wak T W2
ATZ FAAT g AT | Y 9 § gt
g 1 AW aif gt | owret o A
18 wEAT ¥ 7 w719 femr o fr 18 ant
# agY 9T | WIOw § 0¥ & AgAT AT
g AT 77T, FAY Frawe g g awan
¢ 1 gafaq a7 o FrE W g
Tz aga & w6 i AT arfeena
fegram & aredy aar ard gfmr &
arey o wifea earfoa g€ 1 g g
# o gq wg & a8 ATt gmaa § A
IEE FAHTT 25 HTAL OF THTR B
199 g1 % AT rfwer F fege
& O fygem &1 afeerT @ e
AAEITE (oA WA AT A G
aret o 7 A q¢ rw ey § ag aret
wigdm ®mm & @ 519 Tq AT wE F
ge wA! fogi Tt foma 1 e
SHT T JaTT W1 gF e fawrr,
et ¥ A% FUTL TATE & O § W
g fave A1 wifir § o agw
awr &1 fagn
RAT Tregafar At & T w0 et
q&T A&y AT T FFT T1AT § 4 AP
a1 ¥ 9T O a9 9T
AT WTFETAA FTAT AE | AT &0
TgT 7% I oY fawd 14 ant &
LECrinibiric il (oo s
Shri 5. M. Banerjee (Kanpur):
May | request you thal the Minister
should listen to the debate and mnot

listen tu family planning or some-
thing else?

Mr. Chalrman: He is listening. The
very same points may b discussed.
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st we fag : gAY W F we
wiohiteter fsar § 1 art o qF qf
% guTL AW A AfY T oY, ag gk %
WTHT a7 AT, T & warw,
& ifo, Frer WX A ¥ gL A
s was S ot F#E 9 s
Tl HY A AT A WA A T A q
it § FoTaT awg & gar FTHT -
Sy g I dfrgm e et e
srerad g Sumr qEw & s wmr
faesr 16-17 ¥81 & &7 @ qOAT FT
9T T T XA fw o w@r § e
frt ot gafwaw gq oY awear g
AELFT O T E | AT "W I qWr
gfF gardy avETC A wreEThedt #Y
% wAEfa w1 A8 wwwn § e ag |
argd &, forw ali & gw wmaTw W e
wT T g FT F%T & 7oA Wy
qTRTC #1 qTiET § a8 AL & &
WA §ug F AT ALY & 1 AT AW
oF aGT IF AW F | WA FA AAL
g T WA U §7 AT g
ot ag qwiea A & 1 gden ¥ gw dw
wrir § f& fosft s & ag wwr @,
fies " HamigeT &, fef # gam e
8, = zfint qw &, ¥ WO T
g & At 7 g w=mmafaE d
gt gRvT & ag @ o7 fE A ==
#Hwfar W o7 q2f FUEw 2T ®
T e 3 W § 07 39 F1 THT
wqfrEr A gt | Afr A SE A
A9 & MF AT AAOTA &% TP
W IR AE 47 & nan A e
Fo o g A F dvrame § e dma
gFIag agr draeA T & 1 o R
AT w7 A & free & gmY g
ot mfesr &7 Afe &

samafe W ;. A3 AT, W W@
®HT TR F1OTET 1

it mum g AL aaTE B AR
MTT &7 FaT AT W A aw A
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s Hgwwe wTEdt & | oy AT ST
et & 1 Afw gur wie wa 9T
AR E K ot g R fe S
T FIF LI, A4 AFT 9T qW FU
wifr diie w1 fewT gz T o7 @
wraTy § o 1 faed wor o | ofvfr oA
W | 1% JEme F afew e oo
A Aff 7z 71 ¢\ AW HOHIT
w1 AA AL H w1 osmw w7 famv g
a5 f§ mAFo Yo ﬁifwrﬁqwﬁ
50 gz wt froaz o onf ¢ 7 At
¥ 34 WY 7 &F WA 18 TG HT G
faw 1 & | oA § AT 150 B
A wmeT 100 w4 frrEe faw w7
g A ATEAG W #F
wiw ) & fomer i 2 fe a7 oo
oIt 97 & £ gerd AfEw @ =e-
Wz ¥ Efegm wgm w gz 7F &

KT a0 oA AT oA g
g 3w o e Aw g o e o
a dxgwr § Sx gfrn & wff R
e @ 1T 51 & frdete T oy
¥ oot W0 wgife agi w1 I AT
wim & 1 e e A e e
& il § I S gEET 8
wfer 8 f& wwr ¥ w=w 1 FAwT
100 ®9&, goar ao w7y wfy =
foad § o%H @@ 49 WA T 9T
afra17 o1 [ T oA g ¢
T grAT g1 fer aoify wma dm
o T AT EAE O g o3
CAR C U

i1 eraegy £ A wnn st
W4 &1 wEEET g f s owm
&3 W o a7 FY7 TRl 1T A
Ayl & AT H YW 9T AT TR oNA
gt wAFt wfsmen amd o el §
ATES T BT AH; TAO Y AR E )
T gL TR & HET 97 9
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qet  feemar ot 9% a1 g fwfae
e gAY BT § WG g andr g |
FHICH FHTT F1 ST &1 WTEATHT 9K
T AT fgy WK a &K & I
w1 wf &1 FT § IER! L HT AMRY
™ WeE ¥ A9 § Teefd ¥ wiv-
WY 9% AT YAATE T e aw faar
AT § FEET FHGA T JT AT W
TEW FTATE |

Shri Vasudevan Nair (Ambala~
puzha): Sir at this stage of the debate
1 do not wish o cover famitiar ground
that was covened in the previous
speeches, many dozens of them. 1
only wish 1o reiterate our point of
view on one er two major issues
raised during the debate.............
{(Taterruptions).

An hon. Member: “Our” moans left
communists or right communits?

Shrl Vasudevan Nair: There is only
one communist party, that is the com-
munist party of India. During this
President's Address the gquestion of
the emergency ang the DIR was discus-
sed and never before was the govern-
ment so isolated in the House and in
the country us it was this time. In
spite of the best cfforts of the chief
whip and perhaps the Leader f the
House and leaders of the ruling party,
even from their own group they could
not put up many speakers to support
this black Act. It was gratifying to
sec prominent members from the rul-
ing party denounce the continuation
of the Emergency, We fecl the gov-
ornment is in the dock today. In the
Rajya Sabha the other day the Home
Minister promised safeguards for the
liberties of the people. There is no
question of any promise of safeguards;
we are not going to be satisfled with
them,

Shri Bade (Ehargone): In MP.
notices are lssued to persons under
the DIR, to persons who do not pa¥
land levies,
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Shri Vasudevan Nalr: Apart from
that even while the Minister was mak«
ing a statement here, so many things
had been happening outside; nearly a
thousand people were arrested in West
Bengal and put behind iron bars dur-
ing the recent food agitation. We
cannot give any credence to the as-
surances piven by the government,
especially Home ‘minister Shri Nanda
on this question, The Prime Minister
assured in the Rajya Sabha that the
entire question of lifting the emer-
gency will be considered by the gov-
crnment, They should not waste a
single moment but take an immediate
decision. Only  vesterday, in the
papers, we saw a stalement by 34
eminent people of our country among
whom were three ex-chief justices of
the Supretme court and peopl like
Mr. Ramaswamy Aiyyar and Mr, Mudg_
liar—everyone of them has got a place
in the public life of this country. I
also want to know if there is any
serious difference of opinion in the
government on this matter. From
the replies in Rajya Sabha of the
Home Ministe it is clear that he
never came forward to say that the
question of lifting of emergency would
be considered; he was only harping on
safeguards, Even from the ruling
party, Shri H, C. Mathur was saying
that if he could not manage without
the DIR, Shri Nanda should step down
und the DIR should go. The mind of
the people, of this Parliament on this
question is clear.

We alwayvs consider the British
Parliament and their system to be a
meodel; government is very fond of

imitating them. Even in 1943,
when the war was on, the
then  British Preme Minister, Mr.

Churchill was writing to the Home
Secretary that fascists like Mosley
who were put in prison should be
released. Some parts of his letter are
quoted in a letter in the Hindustaw
Times today wherein he says:

“As the danger passes persons
so imprisoned aguinst whom there
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is no charge which the courts and
the jurists would accept should
be released as you have been
steadily doing until hardly any is
left. Extra-ordinary powers as-
sumed by the executive with the
consent of Parliament in emer-
gehcies should be yielded up as
and when the emergency de-
clines.”

1 do not know whether there is a de-
€ling in Indian emergency or whether
it is & very live matter today even
after three years of Chinese aggres-
sion. I would like the Government to
tackle these two issues simultaneous-
ly. Let them lift the emergency; let
the thousand odd political priseners
in the jails come out and all the dee
tenus be released, At the same time,
there is a climate in the country and
perhaps in the subcontinent and this
part of Southeast Asia, where I feel
the Government of India can with
confidence po forward and try to
tackle and settle the entir question of
our dispute with Pakistan and also....

14 hrs,

Mr. Chairman: The time let for
your party was eight minutes. I will
allow you two more minutes to wind
up.

Shri Vasudevan Nair: The gencral
time was extended. So we will get
part of that cxtended time,

Shri Hari Vishnu Kamath: Out of
that extended time, some time may
be given to him. Kerula has no legis-
lature,

ol we fowg 74 %3 gu @dw
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Shri Vasudevan Nair: Kerala is
under the charge of the Central Gov~
ernment and so T should get a few
minutes to deal with a few problems
of Kerala.

Mr, Chalrman: Eight minutes were
left to your party, I cen give you
two more minutes to wind up. Carry
on
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Shri Vasudevan Nair: Yes, Sir. The
Planning Minister is also very busy
discussing with his colleague the
family planning problems because
both happen to deal witn this prg-
blem . .. (Interruption).

An hon. Member: They are engros-
sed.

Mr, Chairman: I would like w0 tell
the hon, Ministers that hon. Members
want the Ministers to lisien to them,

The Minister of Planning (Shrl
Asoka Mehta): Yes, Sir,

Shri Vasudevan Nair: The Ministor
of Planning is here, and 1  would
like to tell him Lhat we were utterly
disappointed at his performance the
other day. He made an ivory-tower
specch, lending us nowhere. 1 would
like to touch on one of the points he
made in his speech, and particularly
one point which he made: he wanted
not to snipe at foreign aid. We would
like {o tell him that nobody is in-
terested in this sniping at forelgn ald
as such. The question is, when foreign
aid is tied up with many other things,
we should, and al] of us indeed, should
stand up against it boldly and with
backhone. Our charge is this Gov-
ernment i very ofien not doing that.
We are gnly against that particular
matter. We are nol against foreign
aid as such, The latest example is
this, and he knows alsgp thai the Gov-
ernment of the United States is trying
to tell him and his government thut
“you convert vour areas of cotion
cultivation into food-producing areas
and then you import cotton from the
United States. We will give you
colton.” AIll these things are there,

I do not have the time to go into
these matters. But Jet him not try to
mislead Parllament and the country
by making a statement, by giving an
impression that there are people in
this country who are dead ageinst any
kind of forelgn ald from any quarter,
That is not our position.

Then, coming to my State of Kerala
which is now under the charge of the
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Central Government, I do not want to
§0 into old stories, but....

Mr. Chalrman: He need not repeat
what has been said, and he may wind
up now,

Shri Vasudevan Nair: Yes, Sir. You
are guiding us in a very helpful and
consiructive way., We want such
Chairman.

Mr. Chalrman: Thank you.

Shri Vasudevan Nair: I am really
saying that, Sir, So much was cover-
ed during the debate on the Adjourn-
ment Motion, and so, I do mnot say
anything now about food and the
bungling of Shri Subramaniam. I will
reserve ymy comments on that subject
for the Kerala budget, But there are
certain immediate questions which the
Government should look into and take
note of. The Home Minister should
be told that in our State & number of
NGQs have gone on strike; they are
.on strike at present in a  district
called Kottayam. There are charges
and counter-charges and allegations
and counter-allegations. I do not go
into them. But I have an impression
and many of us have an impression
that in the Kerala Government which
is led now by the bureaucracy-—and
it is hayday for them unfortunately in
our State—there is a 'move to :rush
the organisation of the NGOs because
for gome time the NGOs are agitating
for justice to be done to them as far
as the Pay Commission report is con-
cerned; a Pay Commission is there,
and the NGOs want some changes in
the report. There is a movement
going on. They complain thot Lheir
office-bearers are being victimiscd by
4
sion and by taking disciplinary action
in the district collecforate of Kottayam
the NGOs gre now on strike for the
lasl five to six days, Our request to
the Government is, if they think that
thcy can meet such a situation by
putting them down, by crushing them
and by victimising them, then they
are thoroughly mistaken, So, the
Government should retrace their steps
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ang try to setfle the problem as soon
as possiblée,

There is amother point, with which
I shall finish my speech. I do not
know about your State and some
other States, but in Kerala, there is a
system prevailing, and that is, in the
Govermment services, posis for back-
ward communities have got to be re=
served. This adviser government im
Kerala, which is not responsible te
anyone, at this time, even without
waiting for one year, has come f[or-
ward with a policy decision that that
reservation should go as far as certaim
posts are concerned. 1 warn this gov-
enment that they are creating un-
necessary trouble. Why not they walt
for at least one year? I am sure there
will ‘be a popular government im
1967 in Kerala. And if they are going
to come forward with this change in
policy—it is a policy matter and the
commmunities are involved and the
feelings are high—there may be am
ouibrust. So on this particular ques-
tion, I would like the Government te
take immediate steps,

Dr. Chandrabhan Singh (Bilaspur):
Mr. Chairman, Sir, it is once again
our pleasant duty to add our volce to
the thanks being given to the Presi-
dent for delivering his Address. While
doing this, I am acutely conscious of
the difficulties, the trials and the tri-
bulations of the year: the Chinese
aggressions In the north, Pakistani
fullfledged war In the Rann of Kutch,
Jammu and Kashmir and Rajastham,
the fobd problem, law and order situa-
tion, the state of scientific and tech-
nological training and teaching, the
Tashkent declaration, and the crul-
lest blow, the passing away of Shri
Lal Bahadur Shastri, a valiant son of
India, who took his country to the
highest pinnacle of glory and honour
in war as well as in peace. A little
reflection will show to the cruellest
critic. what a man he was and what &
performancas he did.

You ean lock to the glorious annal
of this big land and you will find thet



alirg

President’s

there are various examples of great-
ness; but you will not find two things
put logether in one man; a cobina-
tion is wvery, very difficult. Lal
Bahadur Shastri, by paying the sup-
reme price of his life, has raised the
standard of this country in the eyes
of all the world—of reason, eculture,
honesty and chivalry., It will be a
fitting memorial to sustain and nourish
thig little flame which has lit, and
the path shown by him, in this era of
darkness, violence, aggression and
anarchy raging rampant in the world
and bringing back sanity, decency,
peace and plenty which are the dire
needs of the suffering humanity,

While eulogizing the President in
the last two years, I have invariably
pleaded for the villages and the
villagers, It iz a sad commentary
that in spite of tall talk, these two, the
bedrock of stability of this country,
have not been satisfled.

«ff g WX WBATT : AT TR
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Mr, Chalrman: He is consulting his
notes.

Dr. Chandrabhan Singh: I am a
villager and I live in the village, and
wherever I have tried—and I have
tried very hard—I have failed in my
own life like many others. For exam-
ple,—this is an important point—the
President has referred tp this peint
at page 6 of his Address.

=Y gEN wr wwsta Ay
wEgror Arew ¥ mgla Y
Mr. Chairman: The be'l is

rung. Now there is quorum.
mray continue,

being
He

Dr. Chandrabhan Singh: On page 8,
in the last paragraph, while condoling
the Insg of the great scientist and
administrator, the late Dr, Bhabha,
whose passing away is one of the great-
est blows to science, particularl» to
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nuclear science, mention is made of
the world of acience, It is said:

“The modern world is made of
science,”

Since independence, the number of
research organisations, research in-
stitutes ol lechnology and universilies
has buen growing rapidly. The CSIR,
the Atomic Energy Commission, ICAR,
ICMR, DRDO—Defence Resear-h and
Development Organisation—and RED-
SO—Railway Reseurch and Develop-
mentl Orgunisation are major employ-
ers of geientific personnel in their res-
pective fields. 'Tr.e UGC, and interna-
tiona! organisitions like the Ford
Foundation, the Rockfeller Founda=
tion and US AID are also assistipg in
thig programme aleng with the Nation-
al Institute of Science, 1f you abdi-
cate science, you walk with open
eyes towards slavery. We cannot turn
it into a game by taking sides and
this make-believe game might cost us
what we value most—the human ele-
ment of our lives.

In spite of the tremendous increase
in facllities and opportunities, and
though Indfens are not inherently in-
ferior to those in the west intellectu-
ally, scientific work has been done
only sporudically and to a very
limited extant. There is a critical

assessment, which I would like tu
quote:

“Science and technology in Indiu
suffer from serious internal weak-
nesses, which unless remedied in
time, may not permit them to play
their proper role and may ever
jeopardise the fulure of economic
and social progress, Indian research
sulfers from a lack of quality and
dependability . . . Indian seien-
tists and their work would bene-
it greatly with hetter stundards

of personal and professional in-
tegrity.”

This is a very important statement,
The late Profestor J. B, S. Haldane,
the world-famous scientist, sald:

*“We have many laboratnries
which produce very little work of



2821 President's

any value and use a lot of foreign
exchange while training young
men very badly.”

There is undoubtedly a lot of frus-
tration among young scientists, Being
in the most creative period of life
they are likely to do good work. Out
of sheer frustration, several have
accepted posts abroad and settled
.down, We cannot afford to lose cur
scientists. We must realise that re-
search is not the product of good
building, good laboratories, good equip-
ment and appliances, It is the sclen-
tists, fired by enthusissm working
under the spell of curiosity and Laking
mfinite pains, who do good rescarch.
This is done even in heart-rending
conditions. (Interruptions).

Mr. Chalrman: Objection’ ig raised
that you are reading your speech.

Dr. Chandrabhan Singh: I am only
referring lo my notes,

Ruman did this work in Bow
Razar in Calcutta; Ramanajam was
working as clerk in the Madras Port
Trust, They discovered radium, Curies
were working in a shivering shack in
Paris, Florey who discovered penci-
lin was working in Birmingham and
Rocnlgen who discovered X-ray was
working in Humburg. All these were
working in ordinary laboratories and
produced some of the most wonderful
results in scientific research, What
vou need is a congenial atmosphere
in which sincerity, respect for truth
and frank criticism in appraisal of
results prevail. But whatever  the
atmosphere, third-rate men cannot do
first-rate scientific work,

Non-entities have become the direc-
tors now. The mepn at the top or the
directors should not only be firsi-rate
scientists bu{ should command the
respect of their colleagues.  Though
we have a few eminent men at the
helm of some institutes, this is not
trire of the majority of the Institutions.
‘In some cases, non-entities have manag-
o tg get the top using thelr power
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of manipulation for whith there is
e.rpl: scope in this country,

ThLe existence of selection commit-
tees ig no safeguard, since the com-
position of these bodies can also be
munipulated. Because of the high
saluries and vast powers these posts
carry, they have attractej fortune-
hunters and careerists, This is gne of
the root causes of our troubles. This
has started a chain reaction.

The wman at the top enjoys wide
administrative powers and priviieges
and commands considerable patronage
in respect of new appointments, pro-
motitne, ele. He is automaticallv no-
minatcd to the committees of inter-
national bodies und receives invita-
tion 1¢ altend international confecences
ang ceminars. The careerisy capita-
lises on all these, He has now just
Ly virtue of occupying a gaddi become
a scientist of international repute.
Tue careerist makes others do some-
thrve for him by dangling & carra.
before them, The really capable re-
search workers are disgusted and dis-
illusioned and soon join the army of
frostrateg scientists.

A nediocre at the top dreads n first-
rat® muan under him. What happers
now has been effectively described by
Prof, Parkinson. 1 quote:

“If the head of an organisation
15 vrcond rate, he will s22 10 07
that his immediate staff are all
third-rate. They will in turn see
to it that their subordinates are
fourth-rate. There will soon be
an actual competition on stupidity.
people pretending to be even more
brainless than they are.”

In the end, while welcoming our
new Prime Minister and offering her
our whole-hearted support I appeal
to her that attention may be given
to villagers ang villages, I plead
with her to look to the base of the
pyramid—the half a milllon villages
where 82 per cent of population is
subsisting from hand to mouth and
pillar to post to provide 60 per cent
of the national income in place of
the present 35 per cent, by giving
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them clean drinking water, a shelter
over their head, roads and bridges,
gchools for children, dispensary—
shafakhana and davakhana—and a
Gandhi kuti in each unit of the
village for moral and religious
training. With these words, I support
the motion of thanks.

Shrimati Sharda Mukerjee (Ratna-
giri): Mr, Chalrman, Sir, whether we
sit on this side of the House or the
other, we share equally in the pro-
blems which face the country and,
whatever party we may belong to,
whatever State we may belong to, we
are equally concerned about the hard-
ship and the sufferings which the ma-
jority of our people are facing tuday.
We are also equally aware of the res-
ponsibility which all of us share in
working towards the fulfilment of the
hopes and aspirations of our people.
Therefore, it is with this deep”cons-
ciousness that onc offers one's small
contribution 15 this debate, And,
while it is necessary to remember that
what we say here and outside can
cause despair and despondency, dis-
turbance and agitation, we may also
help to spread a ray of hope. This,
Sir, js our responsibility, and despite
what the hon. Members of the Oppo-
sitlon have said, T would tell them
that people on this side of the House
are not jn any way unaware of their
regponsibilities, and whatever critic-
ism we offer, T hope, we offer them
with a view 4o constructive thinking
and action and with the idea of tak-
ing thig country along the road to
prosperity and progress.

Yel. Sir, prosperity and progress
are not gifts which fall from heaven.
They come after a long and difficult
evolutionary period in which the peo-
ple of the country are active partlei-
pants. Therefore, in all our thinking
and our planning. and In our approach
to our differemt problems, there is
one significant fact that we must
remember. The dact is  that
India has a population of 480
million people and ihat the population
grows at the rate of one million a
month, Sir, these 450 million people
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are our strength and also our capital.
But, naturally, there are difficulties and
problems, and because of this vast
population, necessarily, the difficulties
and problems are also equally vast and
complex, Even when it comes to en=-
suring the basie requirements of life,
the basle essentials of life, when It
comes to our achieving a balance in
our economy and our social develop-
memnt, the problems and difficulties are
vast and complex. I do not, Bir, for
a8 moment, wish tu flur over mistakes
and inadequacies. As always. T trust
that we shall be as ready to derive
benefit from the valuable cortributions
of the hon, Members of the Opposi-
tion, as they are to offer them. But
1 dn wish to stress agaln the need o
remember that by v itue of our mas-
sive population which had been sub-
merged in poverty and Ignorance for
generations, we face gigantic pro-
hlems which can be surmounted only
by united and ronstructive effort.

Sir, the Presideni's speech quite
rightly refers tg our maip objective
ol higher production and also gives
a high priority 1o agriculture, In his
Address he says:

“The high priurity we are giv-
ing to agricuMure is necessary
not merely to  onsure gelf-
sufficiency in foudgrains, but also
to enable us to increase our ex-
ports of agricultur+' and industrial
products.”

Yet, Sir, what do we find? We find
that although 80 per cent of our peo-
ple live in tural sareas and that they
contribute 48 per cent 1o our pational
ineome, the Third Plan investment in
agriculture and irriation wax only
212 per cent, and the provisional
Fourth Plan provides for an invest-
ment of 21,8 per cent or Rs. 3400
crores. As again:t this we find ¢hat
private industry has an Investment of
Rs. 7.000 crores.

Now, 1 realise that there are cer-
tain difficulties becwuse, naturally, ag-
ricultural investment has to be mostly
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or wholly from grvernment sources
and private industry has investment
from private source« and some from
foreign investment, But when you look
at what we have spent on food in
foreign exchange over the last so
many years, we find from the Reserve
Bunk of India Feport that PL. 480
loans alone amounted to Rs. 1386
crores up to Mar~h, 1865 or half the
total amount of assistance from the
United Stateg of America, Then, we
find that last year we had to import
six million tons and it came to about
Rs, 300 crores. This year we plan to
import 12 million tenz and, therefore,
I suppose it will Le about Ra. 600
arores. The total utilised foreign as-
sistance came t: something like
Rs. 3732 crores.

Now, every year, just for the ser-
vicing of these loans, I understand,
‘he amount comes to something like
As. 200 crores a year, and over the
next Plan perind Re. 500 crores in
repayment and Rs €00 crores in in-
terest. That means in order to get
ourselves going on loens we have to
borrow money to pay back the inte-
rest on loans which we have already
taken. It is not that T say we cap do
entirely without forelgn assistance. In
the past we have sesn that even in the
western countries a considerable
amount of industrial development has
been built up by foreign assistance.
¥or Instance, evern {he UTnited States
of America, between 1874 and 1897
had to take large amounts of foreign
loany #ith the result that trade =ur-
pluses were not adequnte to meet
their servieing charges, We also find
that Canada Thetwoeen 1000 and 1813
had phages of rapid industrial growth
nased nn forelgn assistance.

The questlon we have tn consider i3
about (n) the utiveution of these
loans, and (h) the price which we are
sequired to pay  for these 'foreien
loans not in terms of monev alone but
in terms of other conditions which
may or may mot he in the netional
interest. While this of course, mav be
considered o be entirely a govern-
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ment decision, I do believe that the
country at large also hag to be taken
into confidence ag to what is the over-
all price that we are having to pay
Tur Lthege loans.

First ¢f all, with regard to utilisa-
tion, how much of tnese loans actual-
ly percolate to the people? I know
that most of these loans are utillsed
for building large industries. ‘They
are utilised amlso, for putting up in-
dustries in the private sector by uti-
lisation of these loans for importing
machinery etc, Tierefore, by and
large they do not percolate to the 400
million people of India who live in
the villages. We are putting up a
few dams there and we have alsg pro-
vided.a little bit of fertiliser. But it is
hardly adequate, The result ig that e
small gection of the community, the
rich section of the community, is
deriving wholly the benefits of these
loans. This imbalance unless we are
able to change it, therc will be, neces-
sarily, discontent. Apsrt from that, if
we do not concentrate enough on the
agricultural section.—I do not mean
in terms of material that is put In only
—if we do not appiv our mind to the
development of agriculure, thi; coun-
try will not be able to march ahead,
If agriculture does rot progress, even
your small-geale industries, jute, cot-
ton, vegetable oil, al' these things are
going to be affected. The purchas-
ing power of the country can only
be the purchasing power of the peo-
ple and that ean e Inereased only
if the income of the people. of the
rural people, is increased. If the in-
come of the people hay to be Increased,
the production has *» go up. If pro-
duction has to o un. # iz not only
the materinl inputs that you have to
put in. hut vou have to u3e your
mind. have hettar erganisation, better
channeline of ¢he pruduce, marketa-
bility, credit svetem ard so on. Unless
you dn all this, wou will neither in-
ereaze the agricultural produce nor
will wou in any way improve the
standard of living of these 400 million
people who are living in the rural
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areas and whose life depend; upon
agriculture,

It ig said that if vou do not have
steel plants you will not be able to
help agriculture. I agree, But at
what cost? In the public sector we
find that the Bokaro stee] plant which
was supposed tg cost Re. 340 crores
is now estimated 4o cost about
Rs. 1,150 crores. Why? Because your
labour charges have gone up, your
cost of production hus gone up Basi-
caly, everything is related to agri-
cultural production. If the food pro-
duction does not go up, people will
have more and more of currency but
not enough produce,

With regard to the performance of
the public sector projects, we find that
while the cost goes up the perform-
ance comes down, Fur example, in the
Hindustan Stec] the cost of steel is
Rs. 1,800 per ton whereas in Tndian
Iron and TISCO it is about Rs 1,000
per ton. The usual explanation is
high cost of buildiag, welfare acti-
vities for labour and all that sort of
thing. Stiil, all that does not justify
the selling price being almost twice
as that in the private sector, If there
is proper utilisation of capital, the
cost will be much less, For {nstance,
in the case of HMT we find that It
is able to reap a profit of nearly 37
per cent.

What 1 want 1o sav {s that our eco-
nomy jg developing in an unbalanbed
way because all sectors of economy
are inter-related. In our country the
basic sector iz the agricultural mector,
It you are going to concentrate on
sophisticated type of industrles by
completely  neglecting  agriculture,
which is responsibla for 50 per cent
a»f our national productlon, which is
giving employment or earning to
three-fourth of the population, there
will not only be ecrnomic imbalance
bul also secial imbalanee,

When we achieved iadependence we
had an excellent team of administra-
tors, theorists and @ nucleus of In-
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dustrialiste, this :
al] of them have grown in ““:;?
strength, As our industries and Gov-
ernment undertaking; Brow in size
&nd number, it i nececrury that we
should have more incustrialists and,
i necessary, more bureaucrats and
even more theoraticiuns.

Now we have a w strong
with the Western w:;yat !Islnkliinn:
The West thinks much more in terms
of its own requiremcnts. Unfortunate-
1y, their thinking cannot be adapted
to our conditions. Wkile a large sec-
tion of our community Is glill in the
primary stage of sordal and economlie
development, we are trying to impose
upon them the tertiary stage of jndus-
trial development * which wil] cause
imbalancve as a result of which there
will be discontentment and dissatis-
faction, which you will not be able to
solve by the import of machinery, for-
eign technicians and foreign loans
available all over the world, because
they do not reach the very founda
tion and base of the entire population.

It is many years since I learnt
theoretical economics and, thank
goodness, I have forgotten most of
what I had learnt, The theories that
we learn from books are not as im-
poriant as the things that we see with
our own eyes, So, the first point that
T would like to strecs is that urtil we
learn to see with cur own eyes and
until we learn to evolve patterns ouwt
of the requirements of the country,
we cannot be on the road to progress
and prosperity. L

Every economic thinker has gtressed
the basic principle that the wealth of
the country consists of material re-
sources and human resources. It is the
successful combinaticn of these two
resourcey that produces national
wealth.

OQur country is rich in natural res-
ources but for generations the large
majority of our people was submerg-
ed in ignorance, dejection and apathy.
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It is only by organising and chan-
nelling their energy that we can re-
vitalise them with the hope of a new
life so that they will apply their
cnergy and their mindg in a way
which will bring about higher pro-
ducticity. So, if we ore to activate
and to channel the energies of our
people, it is necessary that we apply
our minds - to the basic problem,
which is agriculture and to the basic
patiern of society, which is the rural
society.

That is why 1 said that in all our
thinking and our planning, the first
problem that we have to consider and
remecmber is the very large popula-
tion in our country, 450 million
people and how are going to get them
together, consolidate them  together
and get them to work together, If for
any reason we incur the loss of con-
fidence or mistrust of our people, and
I suy this in all seriousness, I do not
think that all the steel mills in the
world, all the industries, all the fac-
fories and show-picces that we are
puling up are going to be of any use
to us, With these words, I support
the Motion of Thanks on the Presl-
dent’s Address,

- wft mesihee wrew (AiRY)
W ARw,  @Em F oAy dfwez
F ot wix fear #, TOE w7 dw W
st wf mae g fr A = fom
. T 7 FE W17 A FS gEaaT g,
o7 smiET == ZF, foay Far s
¥ g neRerATe g, A W AT
g

mnf witaw @ s mow, wg
o FHE T wE |

o} AT wrew - AWiTET SR
T, ox o TN Fr &1 wfwamaer ¢,
mEir s Afraer | e Ol
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Heas w1 AwHE £ ofew wig s
oA A7 ATA G AZ 3
BT & | o7 ST 7 A7 ST AT
W g Afaw omm & owwa
w1 AT ¢ 78 7% & fv mfewmw s @
fruifr 21 9 @@ Ta &0 91 T
& I -7 gAT E | AT W &
HT WS & wfow At § | s
¥ AT § ggewt mar 5 50 g e
TEA | WITET SAIA T AN frATa
AEAT § 1 FEe e g

“War on the Food Front. Ex-
tracts from Gandhiji's writings and
speeches, compiled by U. R. Rac.

By realising that in times of
scarcity those who have have to
share with those who do mnot
have, whether as individuals or
States within the country.”

%t am 2 fam 77w & o ey
T 7t gav & fomw o AW 7

= WieT At aoo (F@2T)
e wwma, aTw F e Ay o

 wnafr wgm: 9f aw o i
FrE B OTHT R | WRAE HEe AT

|

Wi el W - & oy W
& fr fe ol F qg ey
& PRI o aa g« WA B
e A1 geaT ¥ fam Al ¥
affs 78 7 9g% wrmA T wisr /i
# ww by o 92 %1 2z 7 97w
Wt mz Aifzr FvER 0w omE Ay
Fm a1 W o a1 v 13 2w
WET WIS VTR T8 WA § ooz g
W g Hn AT & A AvA
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wr ¥ 1 g freafa aw § & mEET
gRgu s @ & A TR Tw
gt R femaamg ? fow
s #1 W1 210 g1 w9t 17 fAwaer
HOETL &1 F19 &, §2 TaHE F7 F19
& 1 fedm woa g e dmmi AT
Iw AW F1 33 frAm AT FmE
FEET FL |

NAET g T wIA wrger F 4w
IqTFITE ¢

“On account of the failure of
monsoons, the production of food-
grains in 1965-66 is likely to be
only 76 to 77 million tonnes, as
against 80 million tonnes in the
the previous vear. The shortfall
in the availability of foodgrains,
as well as of fodder and water,
has created serious svarcity condi-
tions in many States, particularly
in Maharashtra, Gujarat, Mysore,
Madhya Pradesh, Rajasthan and
Andhra Pradesh.”

W i wErTe a1 e fem om0
Y HIG-ATT & 4 97 TE FAT K

“Measures have to bp taken to
ensure equitable distribution of
the available supplies between
State and State and man and man.
Statutory rationing has been In-
troduced in Calcutta, Madras,
Coimbatore and Delhl.”

forr g & wr wwre A fegfar
§, w4 ¥ W o g i s
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ey #Aifr vt s wfer foma o
fog 81 f§ % 7 I A%, FargATt
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T Aw wE ¥ Oy g A 7w
e Ofa 7 famar & 1 sr g S Ay
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At W 71 gy b Tk wivr fry
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dagrvay aaefafrmasial s 1664
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dfafadta 1 e ¥ ¥ fag
Ty darc k)

&% ¥eT 9T g warar I AT
T 9% aF dm AR g Y aw aw
1§ arw T grm | TrAwT ST ¥
NEFTa g A srar =

“Johnson urges all nations to
join eampaign. The key to victory
is  self-help. Expanded  food
shipments to countries where food
needs are growing and self-help
efforts are under way.”

wa AT I FWT T wATH AT A
& fE g 9wl 9T =7 g A
wifirr £ | wadwr o7 e g ¥
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A% & I9% e 7 fooE § v
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(Mg, Seeaxer in the Chair]
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CALLING ATTENTION TO MATTER

OF URGENT PUBLIC IMPORTANCE

Burreme Court’s JuncaenT oN A DIR
DerznTion Case v Kerara—Contd.

Bhrl 8. M, Banerjee (Kanpur): 1
have already read the Notice.

8hri H. N. Mukerjee (Calcutta
Central): Before the Home Minister
replies, may I know how and why it
ta that, in spite of this notice having
been of several day's standing, the
Home Minlster pereferred to make a
statement in the other House earlier
than here? This kind of thing s hap-
pening repeatedly and I do not know
why.

Mr. Bpeaker: I got this notice only
this morning.

in DR Cases 2849
(C.A)

Shri 8. M. Banerjee: We gave this
notice just on the day when Chief
Justice Gajendragadkar delivered his
judgment. The notices were given al-
most simultaneously to both the
Houses, but it was admitted there. ..

Mr. Speaker: Then that is not the
tault of the Home Minister. It is my
fault because I hed not admitted that
and, therefore, it could not be ans-
wered,

Bhri 8, M. Banerjee: The Ministers
treat this House with contempt

Mr. Speaker; "What ths hon. mem~
ber says has no justification. 1 am
stating the facts as they are. I did nol
admit it and, therefore, there was no
occaslon for the Home Minister to
make & statement. ¢ was admitted in
the other House and, therefore, the
Home Minister had to make a state-
ment there, When I found that, I
thought that it wag not fair that this
House should not get the opportunity.
Therefore, 1 have allowed It

15 hrs.

The Minister of Homs Affairs (Bhri
Nanda): There also it was admitted
on Thursday and I could not but make
the statement on Friday. 1 was ask-
ed to make the statement at noon. I
asked for permission to make it later.

Sir, Government have seen the
judgment of the Supreme Court arls-
ing out of Writ Petition No. 136 of
1065 (G. Ssdanandan Versus the State
of Kerala and another) and have taken
due note of the nbservations made
by the court on the need to guard
against excessive and indiscriminuate
wse of powers under the Defence of
India Laws by the executive, especial-
1y when, under the Proclamation of
Emergency, some of the fundamental
rights of citizens remain ruspended
Tt is unnecessacy for me to go into
the facts of this particular case as
they have heen set out In detail in
the judgment Itself. We immediately
called for the comments of the Kerala



